LOK SABHA DEBATES

LOK SABHA

Wednesday, July 30, 1969/Sravana 8,
1891 (Saka)

The Lok Sabha met at Eleven
of the Clock

[MR. DEPUTY-SPEAKER in the Chairl

ORAL ANSWERS TO QUESTIONS

MR. DEPUTY-SPEAKER Shri
Lakkappa —not here; Shri Yashpal Singh.

5ft T YT TGS JUTSAL AEIRA,
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¥ g fea s Ateg mae § s A
FFT FET 41T HY ISTAT AT 4T |

SHRI SHIV NARAIN : 1 support Mr.

Ram  Sewak Yadav. (Interruption)
FR g AR W &1 WA AW )X
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¢ qrfqede 1 A AT TG TS
oy Y & 1 zHr sy e

MR. DEPUTY-SPEAKER Order, order.

SHRI SHEO NARAIN: Yon did it that
day. You have set an example in this House.
This is the same type of question. (Inrer-
ruptions).

MR. DEPUTY-SPEAKER : There is not
even a suggestion of any discrimination.
Only ‘Madras Film Companies’ is mentioned.

it firg A - wEw e f A
A P AT g T 9T AT &fHT
g & !

MR. DEPUTY-SPEAKER : Will you
point out if there is any suggestion of dis-
crimination ?

= TR JaF TR ; A FIEE F AT
T W-ma g

MR. DEPUTY-SPEAKER : I have not
disallowed the other question.

SHRI SHEO NARAIN : This question
is also of the same type as the other one.
AT AR T SqEAT FT WL g
IR Y F T qaf T ¥ I §—
AR §A1ST F AT TR FQ W | T
AR Y afeg & W1 F@aa
frdt g & gmfea adff & 1 (=v=-
q=)...

MR. DEPUTY-SPEAKER 1 Please re-
sume your seat. It is for me to decide.
That question is coming before the House.

SHRI SHEO NARAIN : Why did you
not allow it that day ?

MR. DEPUTY-SPEAKER 1 From both
sides of House there was some feeling about
it. Please resume yome your seat. Shri
Yashpal Singh.

Allotment of Quota of Raw Films to
Madras

*211. SHRI YASHPAL SINGH
SHRI K. LAKKAPPA :

Will the Minister of FOREIGN TRADE
AND SUPPLY be pleased to state 1

(a) whether it is a fact that a complaint
has been lodged with Government by the
various Madras Film Companles regarding
allotment of quota of raw film to them as
compared to that allocated to the Bombay
Film Industry;

(b) if so, the reasons for this disparity;
and

(c) the quantity of raw film fixed by
Government to each Film company in the
country ?
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THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
AND SUPPLY (SHRI CHOUDHARY
RAM SEWAK): (a) Yes. Sir. An oral
representation was made to the Chief Con-
troller of Imports and Exports during his
recent visit to Madras by some film
producers.

(b) The entire demand of the Film Pro-
ducers in the southern region was being ment
until recently when there has been a short-
fall in the school of production of the
Hindustan Photo Films, which is of a tem-
porary nature. Steps are being taken to
ensure equitable distribution of entire stock
available so as to meet the need of each
region.

(c) This is being looked into and a state-
ment indicating the position will be placed
on the Table of the House.
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SHRI TENNETI VISWANATHAM
The hon. Minister was good enough to admit
that there had been a shortage in the pro-
duction of films, Is he aware that there is
a gentleman called Shri G. D. Naidu who
has been experimenting on the manufacture
of the raw films and he has even built a
factory, and he has been waiting at the doors
of this Government for ten years for a licence,
and yet Government would not give him a
licence ? May I know the reason ?

SHRI CHOWDHARY RAM SEWAK :
That question should be addressed to the
Industry Ministry.

SHRI TENNETI VISWANATHAM ;
This question relates to shortage of films,
and that is his responsiblity.

SHRI B. R, BHAGAT : I am sorry.
Giving licence for the setting up of a raw
film industry is the concern of the Ministry
ofIndustry which is concerned with licensing.
We do’'not have that information.

SHRI MANUBHAI PATEL : It seems
from the reply of the hon. Mininster that the
difficulty in allocation is mainly due to the
porduction of films. Apart from film rolls
which are short by 3000 rolls or so, there is
also a shortage of X-ray films, and that is
also a fact. May I know whether Govern-
ment have any scheme to set up a factory for
producing more films so that they can allot
more and the difficulties being experienced
in the medical field may also be removed ?

SHRI B. R. BHAGAT : 1 have parlty
answered the question already. If the Hindu-
stan Photo Films is in full production they
will be able to meet the demand. It was
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meeting the demand until June when on
account of a threatened strike In that factory
and ‘‘go slow” the production went
down. As for X-ray films, the shortage
is there, X-ray films were also being produc-
ed in this factory, and effort is made, if
necessary, to import and supply to the
hospitals.

SHRI MANUBHAI PATEL : Apart from
strikes, the figures given by the hon. Minis-
ter himself show the production is short by
3000 rolls.

SHRI B. R. BHAGAT : 1 am sorry the
hon. Member has not followed the answer.
The capacity of this factory is 16,000 rolls
per month, The production at the moment

SHRI MANUBHAI PATEL : Even if
there were no strike, the shortag would have
ben there. With the strike, the shortage will
be much more.

SHRI B. R. BHAGAT : It will

wp.
./gsﬁmvf B  qrAER, Al
afaal & IO § S8 qUITAERE gorar
TR ) W, uF TEdR FA a1 fwenAt
T Ft § ol @O aw e frerd &
f FHY ¢ STz DA A FA A qT-
T FH AT T AL FI GO0 G, AT
¥ ¥ AR fergeare s feerw o &
AT Jgar § 5 o w9 S 9 dew
fafreex & T & T 1 guaT fah
3 5 a=xg ¥ sreumret H# fagw QT 7@
¥ Bt AT & & @ o A
rw-freew @I £ T @ g
fast @ & #7 Few anwd I faay
rrg-Ywers  F1 aopre @@ A s
R s F G aqr FRORTA F
seqarey & St FAT Ay 9 fwar
a1y ?
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SHRI SAMAR GUHA : It is a matter
of shame that when operations have had to
be stopped for want of X-ray films in a major
city of the country, the hon. Minister’s
attention has had to be drawn to it and
he should say dhyan dilaya. 1t is a matter
of shame that he did not himself know of
this before.

SHRI B. R. BHAGAT :1 am sorry a
seasoned member like Shri Guha should have
made such remarkr. I am not in charge of
Health. If the hon, member draws may my
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attention to it, what else should I say ? If I
do not do anything the matter having been
brought to my notice, then it is a matter of
shame. It is not a matter of shame now.

=i tfa Tw ;. ag Fafseg woifafs-
fodt § i 77 3ou fafqeze wy fomr
TaT @Y 57 F1 6 AT 006G 4T )

A AN KIAA 0 IqEAF  AGIIA,
Y 3T AT AT R 1.,

MR. DEPUTY-SPEAKER : This seems

to be a very serious matter. If another
Ministry gets this communication, is it
not a natural expectation on the part

of the hon. member that it must have been

passed on to him ?

SHRI GEORGE FERNANDES : I have
sent three letters.

SHRI B. R. BHAGAT : My co'league,
the Hzalth Minister, has not mc:ntioned it
to me. Therefere, I did not know anything
about it. Now that the hoa. membar has
drawn my attention to it, I will immediately
look into it. How do I know if the thing is
not communicated to me ?

_ 7 st weAsdE o 15 g feew
Aeg Fr A1 w1 of@r ¥ A w#E@ w0
wgar fRar 1At § I9A awre faAm A
S & fad a3 JINTETH w1 N fewie
2, SF% G § 9 7 F47 sqa€dr F¥ g ?

= qo Yo AAX :  F3T aF AANY
azeq § gwE faar fF gasr gang agw
g warar - @Y & g9 faure wEan
AT 3% gard Igra 1 B ¢ FreT sATRg
A §, AT 05N IFFT A A FAL
Ut a1 2 9T & g& faar Fem | g
as femis Y ar7 & &7 onft 731 f5 39
a7 9g5 a5 fesw 3y v w-feera
1 oY feaiz Y 99 gA fggeaA B
feera & 14 U-fHseg F Meqwq § @i
FWA A1 g3 N9TT 0F JqF ¥ 137
& ar st ag 16,000 Ve § 12,000 Tg
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™ ST § @ FNF I oF
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Export of Iron Ore to Japan

+
SHRI S. K. TAPURIAH 1
SHRI S. R. DAMANI :
SHRI R. K. BIRLA 3
SHRI CHINTAMANI PANI-
GRAHI :

*212.

Will the Minister of FOREIGN TRADE
AND SUPPLY be pleased to state :

(a) wherther it is a fact that some con-
tracts have been signed bstween the Steel In-
dustry of Japan and Minerals and Metals
Trading Corporatioa of India for the export
af iron ore to Japan;

(b) if so, when the export will begin
and the quantity of ore likely to be exported ;
and

(c) the amount of foreign exchange
India is likely to earn out of the bargain or
it is on the barter system ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
AND SUPPLY (SHRI CHOWDHARY
RAM SEWAK): (a) and (b). Yes, Sir.
Contracts for supply of 3.3 million
tons of Bailadila ore to be supplied during
1969-70 and 4 million tons of Kiriburu ore
to be supplied during three years (1959-1971)
have been concluded by the MMTC delega-
tion which visited Tokyo in April/May,
1969.

(c) The sale is on cash basis. The
foreign exchange earnings would be in U. S.,
Dollars, equivalent to a little over Rs. 48
crores.

SHRI S. K. TAPURIAH : The world
has se:n a fantastic rise in the price of
steel almost in every country. Which pro-
visions have been made in the contract
mentioned by the hon. Minister so that





